T Bomees igid CHAZIRA 7, 1880 (SAKA)

& oW ¥ wrt ¥ e vy e fear
oy & vy wpn f ?

Qﬁrm I have just now got

Eg'?-
3
J
§

Rules, 1966, published in Notification
No. GSR. 1944 in Gazette of India
dated the 24th December, 1066, under
sub-section (8) of section 642 of the
Companies Act, 1058. [Placed in the
Library. See No. LT-103/67].

Vehicles Act, 1039.
in the Library. See No. LT-
104/67).

3 A of the Annual Ae-
mz,(‘lbﬂ Cochin Pert

Papers laid

I beg to lay on the Table—

(1) A copy of the Annual Report
of the Indian Council of Agri-
cultura]l Research, New Delhi
for the year 1064-65 (Hindi
version), [Placed in Library.
See No. LT-106/67].

A coy of the Food Corpora-
tion (Tenth Amendment)
Rules, 1067, published in
Notification No, G.S.R, 297 in
Gazette of TIndias dated the
31" mmh' 1“?. under l'.“b‘
section (8) of section 44 of
the Fooq Corporations Act,
1984 [Placed in the Library.
See No. LT-107/87.

(3) A copy each of the folowing
Notifications under  sub-
section (8) of section 4 of the
Essential Commodities Act,

(i) The Andhra Pradesh Rice
ang Paddy (Restriction on
Movement) Second Amend-

ment Order, 1966, publish-

ed in Notification No. GS.R

1866 In Gazette of India

dg:ﬁthelﬂh December,

1988.

(ii) The Orissa Rice (Movement
Caontrol)



(iv) The Wheat Roller Flour

(v)

(vi)

(vil)

(vili)

Mills (Licensing ang Con-
trol) Third Amendment
Order, 1066, Published in
Notification No. G.5R.
2021 in Gazette of India
dated the 31st December,
1066.

The Punjab Paddy (Ex-
port Control) Amendment
Order, 1966, published in
Notification No. G.S.R.
2034 in Gazette of India
dated the 30th December,
1966.

The Inter-Zona) Wreat
and Wheat Products
(Movement Control)

Fourth Amendment Order
1966, publisheq in  Noti-
fication No. G.S.R. 2035 in
Gazette of India dated the
Products (Price Control)
No. G.SR. 2038 in Gazette
of India dated 30th Decem-
ber, 1088.

The Rice (Northern Zone)
Movement Control Amend-
ment Order, 1068, published
in Notification No. G.SR.
2036 in Gazette of India

The Roller Mills Wheat
Products (Movement Con-
trol) Fourth Amendment
Order, 1988, published in
Notification No. G.SR. 2037
in Gazette of India dated
the 30th December, 1966.

(xi)

(xii)

(xiii)

(xv)

(xvl) The Orissa Rice

(Restrictions on
Border Movement) Amend-
ment Order, 1067, publish-
ed Notification No.

GS.R 32 in Gazette of
India dated the 7th Janu-
ary, 1987,

The Inter-Zonal wheat and
wheat Products (Movement
Control) Amendment
Order, 1867, published in
Notification No, G.S.R. 83
in Gazette of Indis dated
the 7th January, 1967

The West Bengal] Husking
Machines (Control of Ope-
ration) Amendment Order,
1967, publisheq in Notifica-
tion No. G.S.R, 64 in Gazet-
te of India dated the 11th
January, 1967,

The Wheat Roller Flour
Mills (Licensing and Con-
trol) Amendment Order,
1967, published in Notifica-
tion No. G.S.R. 65 in Gazet-
te of India dated the 13th

January, 1967,

The Delhi Roller Mills
Wheat Products (Ex-
Mill and Retall) Price

Order, 1867, published in
Notification No. G.S.R. 131
in Gazette of India dated
the 24th January, 1067.
The Andhra Pradesh Rice
and Paddy (Restriction on
Movement) Amendment
Order, 1867, publisheq in
Notification No. G.S.R. 151
in Gazette of India dated
the 5th Febuary, 197.

(Move-
ment Control) Amend-
ment Order, 1967, publish-
ed in Notifieation No.
G.SR. 157 in Gazette of
India dated the 6th Feb-

ruary, 1867.

(Move-
Becond

(xvill) The Inter-Zonal Wheat and
Wheat

Products
ment Control)
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Amendment Order, 1067,
published in Notifica-
tion Noo GSR 228 in
Gazette of India dated the
17th February 1067.

(xviil) The Rajasthan Foodgrains
(Restrictions on Border
Movement) Amendment
Order 1967, published in
Notification No. G.SR 127
in Gazette of India dated
the 17th February, 1967.

[Placed in the Library. See No.
LT-108/67].

12.15 hrs,

PUBLIC ACCOUNTS COMMITTEE

BxTr-sEvENTE  TO  SEVENTY-sECOWD
Rerorrs

Becretary: I beg to lay on the
Table the following Reports of the
Public Accounts Committee (1968-67)
{Third Lok Sabha) which were pre-
sented by the Chairman of the Com-
mittee to the Speaker of the Third
Lok Sabha on the 28th February,
1087, before its dissolution: —

(1) Sixty-seventh Report on Ap-
propriation Accounts 1904
65 and Audit Report, 1966 re-
lating to the Government of
Kerala.

{2) Sixty-eighth Report on Ap-
propriation Accounts (Civil)
1964-65, Finance Accounts,
1964-656 and Audit Report
(Civil), 1966 relating to the
Ministries of Finance, Health
and Family Planning, Infor-
mation and Broadeasting, Iron
and Steel and Supply, Tech-
nical Development ang Mate-
rials Planning etc.

(8) Sixty-ninth Report on Ex-
cesses Over Voted Grants and
Charged Appropriations dis-
closed in the Appropriation
Accounts (Civil), 1964-88.

(4) Seventieth Report on Pama
10 of Audit Report (Defence
Services), 1986—Manufacture
of Engines.

Personal Expla- 1274
nation

Serviceg), 1984-65 and Audit

Report (Defence Services),
1966.

(6) Seventy-second Report om
Appropriation Accounts Rail-
ways), 1964-65 and Audit
Report (Railways), 1066.

12,16 hrs.
PERSONAL EXPLANATION BY
MEMBERS

(Shri George Fernandes)

oft wrek woveiry (7=t afaw) ¢
wegw werzw, feAiw 23 W W
e ® e Efwla ool
* FriaTed) & A ¥ oW Aeq ¥ &Y
w7t g€ 3@ ¥ wefmam ot ame-
Fd fomr A W T & s ag
wg1 s

“Shri Banerjee has said that
the ICFTU is giving funds to the
Indian y National Trade Union
Congress. He has omited very
conveniently the HMS, which is
a Mazdoor organisation of the
Socialist Party, the P.S.P. I think
Mr. George Fernandes was also
associated with it for some time,
and I think he is still associat-
d‘l
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